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Add-on covers for Standalone OD of Private Car 

IRDA Regn. No.123 

 

2. Coverage for Disabled Vehicle for Standalone Private Car OD 
UIN: IRDAN123RP0002V01201920/A0019V01201920 
 

In consideration of payment of additional premium, Insured will be reimbursed cost of protection, 
extraction and removal of disabled vehicle by reason of loss or damage covered under  
Section 1 of the policy based on option exercised by him.  
 
Insured has to inform the company before seeking the assistance of any agency for the assignment and the 
first option to decide on any agency will rest with them. 
 

Option 
Amount reimbursable 

per accident (Rs.) 
Limits of liability per 

policy period(Rs.) 
Maximum eligible amount per 

claim (Rs.) 

A 5,000 10,000 

Actual expenses or per accident 
limit whichever is lower 

B 10,000 20,000 

C 15,000 30,000 

D 20,000 40,000 

E 25,000 50,000 

F 30,000 60,000 

 
This cover is restricted to a maximum of two claims under this cover and is also subject to the terms, 
exceptions, conditions and limitations of the policy. 


